
Ihat 10olt\ place in Calcutta after promulga-
tion of the Presidenl's rule in Wesl 
Bengal; 

(b) the 10lal amout of money looted in 
these robberies ; 

(c) the tOlal number of people arresled 
10 far in Ihis connection; 

(d) tho action takeD allainsl them; 
8JId 

(e) the steps taken by Government to 
alop such armed robberies in the Stale? 

mE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDUA CHARAN SHUKLA); The infor-
mation furnished by the Government of 
We. I Benllal is as under; 

(a) 2, 

(d) the total number of meetinlS of tbo 
Committee held so far? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION (SHRI 
SHeR SINGH); (a) As no such Com-
mittee was set uP. the questioD of its sub-
mitting a report does not arise_ 

(b) to (d). Do not arise. 

Books Misslnll from National Library. 
CaJeutta 

3620. SHRI GANESH GHOSH; 
SHRI B. K. MODAK : 
SHRI MOHAMMAD 

ISMAIL: 
SHRI R. K. AMIN : 
SHRI SHARDA NAND: 

(b) The loss is reported to be Will the Minister of EDUCATION be 
Rs. 5.11,278/-. pleased to sate; 

Ic) 25. 
Id) Both the cases are under invest illa-

tlon by the Delective Department of the 
Calcutta Police. 

Ie) Special emphasis has been laid by 
Polite in Calcutta on the security of Banks 
and post offices and also in the transport 
of cash of different public and private 
underllikinp. Road patrol has been inten' 
silled in affected areas. Preventive action 
Is also beinll resorted to wherever necessary. 
In aocordanco with the law. 

8tol .. BooIr.I EDqulry Committee 

3619. SHRI MOHAMMAD 
ISMAIL; 

SHRI GANESH GHOSH : 
SHRI B. K. MODAK : 

Will the Mlnist.r of EDUCATION be 
pleased to state : 

la) whether the Stolen Books Enquiry 
Committee 101 up by the National Library 
Council In 196~-66 under the Chairmanship 
of the tben Librarian of the National 
Library. calcutta, ha. slIbmitted Its 
report: 

(b) If 10, tbe details thereof, and the 
action taken thereon ; 

Ie) if tbe reply to part Ie) be In the 
lIeptlve when tbe report II likelY to be 
lubmllted and Ibe rOlllolll for the delay ; 
IIId 

(a) whether it is a fact that about 
2,00,000 books are missinll from N8tion~1 
LIbrary. Calcutta since. 1961 ; 

(b) if so, whetber the Government have 
enqul red Into the matter: 

Ie) what are the findings: and 
Id) the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION ISHRI 
SHER SINGH): (a) No, Sir. 

Ib) to (d). Do nol arise. 

Law and Order In West Benllal 

3621. SHRI S. M. BANERJEE: 
SHRI K. HALDER: 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether the law and order situation 
In West Bengal has deteriorated to a IIreat 
extenl; 

Ib) if 10, the c;aUlOl for the same; 
and 

Ie) the .teps taken by Government to 
make Improve_nt ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS ISHRI 
VIDYA CHARAN SHUKLA); la) No, 
Sir. 

(bl Bnd Ie). Ji)o Dot ad ... 




